STATESMAN, Bhubaneswar, 10.3.2025

Page No. 3, Size:(11.55)cms X (9.05)cms.

NHRCseeks ATR onsign language
in Court, offices
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The National Human Rights
Commission (NHRC) has
sought for Action Taken
Report (ATR) from the union
Law and Justice Ministry on
thealleged human rights vio-
laton of differentyable per-
sons especially the speech
and hearing impaired due
to lack of sign languages in
Courts, quasi-judicial Forums,
police stations and govern-
ment offices.

Acting on a Petition filed
by human rights lawver Rad-
hakanta Tripathy, the top
rights panel passedtheorder
on 7 March.

The petition highlighted
the significant challenges
faced by deaf, dumb, speech-
impaired citizens in accessing
justice due to language bar-
riers and inadequate
resources.

To address this, the com-
plainantdemandsthetrans-
lation of laws, rules, and reg-
ulations into Indian Sign
Language (ISL), creation of
a national legal sign language

resource centre, publication
oflaws and legal documents

in I5L.

The petition also called
forintegration of ISL in legal
education and government
funding for ranslation proj-
ectsaiming to bridge thegap

in accessibility to justice and
ensure equal participation
inthe country’s legal system
for differently- able citizens.

In view of the above, the
Commission is of the con-
sidered view that there is an
urgent need and scope for
taking inidatives for trans-
lation projects aiming (o
bridge the gapin accessibility
to justice and ensure equal
participation inthe country s
legal system for differently-
able citizens, the NHRC
observed.

The Commission also
directed the Authorities for
their comments expeditiously
within a period of 15 days
treatingthematier as urgent.
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